 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
. MUMBAI BENCH, | | -
CAMP AT AURANGABAD, - | .o

ORIZINAL APPLICATION NO.752/2000.
Monday, “this the 3rd day of Divexbeys, 2001.

Hon'ble Shri 8. R. Adige, Vlce-Chalrman (4), '
_Hon'ble -Shri S.L. Jain, Member (J) , .

Shaikh Abdul-Babu,
‘r/o. Village Manjari, -
Taluka - Gangapur DiStPlCu,
- Aurangabad, ‘ : .
.".Mahasashtra State. _— ...(Applicant)

v.

1. Senior Superintendent of
Post Office Auranﬁabad
. (M.s.).

2. Sub-Divisional Inspector (P)
Central oub-DIVISIOn,. : -
Aurangabad (M.S.). ... Respondents.
(By Advocate Shri V.S. Masurkar) ' : _ _

0 R D T R QORAL)

-iBy S.R. Adlge,'Vlce Chalrman |
B Aoollcant Impugns Respondents Advertlsement o
/dt 25. 9. 1990(E xhlblt 'G*) in respect of appOIntment |
of Branch Post Master in village ManJarI, Distrlot
Aurangabad and seeks a dlrectlon to be,regularlsed -
againstIthat post on which heihas'beethorkingO since o
27.1.1995. Vone aopeared for the appllcant when the
éase-was cangd out. - Shri V.o.Masu kar appeared for
;the'Resandents and_has'been‘heard. |
2. ;.‘ - The impugngd advertisement haé been issued
by the RespondentsIfor'making.regulér appointment tb'
the pdSp.of Branch Pésﬁ Master;.village Manjari, and.
is.in'accordance with the Rules and ‘instructions of |
thélsubjeét.l It,fher;fore 6on° not warrant any
infefference. o //7 - ". _ ..'  \ .

t



mgg._'
3. ¥e also note that vide interim'order
-dt. 12, 2‘2000 Respondents have been diréctéd fhat
'appllcant can be replacec only by regularly selected
candidate. o o
’a.v - We dlspose of this 0. A. w1th a dlrectlon
a;to Respondents to cansider tne clalms of applnmant
for regukarla9901ntment as BranCh Post Master, Vlllage.
tManjari alcng with ctheb:éandidates_who‘havevapplied‘
' onrsuant tc tne.impngned advertisenent dt. 9.8 éOOO,
- and thereafter make the selections in accordance
, wlth prescrlbed Rules and Instructlons on the subaect.
.Tlll sucn time as a regularly selected candidate is
a9901nted Respondents to allow anpllcant to contlnue»
"Hto work as Branch Post Master, Vlllage 4andar1. |
5. ) .j‘ The OA is disposed of accordlnply. No

. . T A
Costs. :

B S /ﬁ
(S.L.JAIN). S S -R. ADIG
MEMBER(J) o - VICE-CHAIRMAN(A)

™
R



